
1 0 0

0Total 75,69,53,184 75,69,53,184

100.00 0 0State Tax Department of 

Finance

14.06.2023 75,69,53,184 75,69,53,184 Section 5(21) IBC, 

2016

0 NA

Annexure-5

Name of the corporate debtor: M/S YOGIRAJ GINNING AND OIL INDUSTRIES PRIVATE LIMITED- IN LIQUIDATION; Date of commencement of liquidation: 06.06.2023(order received on 07.06.2023); List of stakeholders as on: 26.06.2023
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